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Suncl.rd of Educ.tlon In 
Unlv .... It .. .x:oll.g •• 

671 . SHRI SHANKER PRASAD JAISWAL : Will 
the Mlnlat.r of HUMAN RESOURCE DEVELOPMENT 
b. ple.sed to stat. : 

(a) wheth.r the Gov.rnment are considering to take 
some at.pa to Improve the education standard in 
Unlv.rslt .. s and Colleges; 

(b) " '0, the d.t.11s thereof; 
(c) wh.ther the Government propose to make it 

compulsory tor the students to und.rt.k. one ye.r SOCial 
scl.nc. course b.fore aw.rding them degree; .nd 

(d) if '0, the r •• sons th.relor? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT AND MINISTER OF SCIENCE AND 
TECHNOLOGY (DR. MURLI MANOHAR JOSHI) (a) 
.nd (b) In pursuanc. 01 N.tional Policy on Education 
Gov.rnm.nt and UGC h.ve t.ken several steps to 
Improv. acad.mic .t.nd.rd. in the Universities Some 
of the major .t.p. tak.n lor the purpose are 81 

lollow. :-

- R.vl.lon of p.y .c .... 01 coll.gl and 
unlv.rslty teach.,. w .•. I. 1.1.1 Q86. Furth.r 
r8\l1.lon hal b.coml due w .• ,. 1 1.1996. 
How.v.r. the new scalu are y.t to b. 
Impl.m.nted due to c.rta in problems 
Opportunlt ... provid.d for tr.lnlng and car •• r 
.dvanc.m.nt lor t •• ch.,.. All-India Eligibility 
T •• t Introduced to anract b •• t talent to the 
t.aching prof ... ion. 

Ac.d.mic staff coll.g ••• stablished lor re-
orient.tion of n.wly .ppolnted unIVersity and 
coll.g. t.achers. 

- 27 Curriculum D.v.lopment Centre. in 
Scl.nce. and Humanities aatabilshed to 
moderni.e curricula. Model CUrricula has 
b •• n prepared for 27 disciplines In 

und.rgradu.t. and po.tgraduat. courses. 

- Financial a •• lstanc. provided by UGC lor 
improv.m.nt of t •• ching and r •••• rch und.r 
Speelal Asslst.nce Programm ••. 

- Int.r-Unlv.rslty Centr .. established by UGC 
to provide front-line facilitle. and .ervlce. 
for advancem.nt of re .. arch In the university 
system. 

High priority glv.n to grant of autonomy to 
a.lected col"ge •. 

- Guidelines for Impl.mentatlon of an 
Ac.demlc C.I.ndar clrcul.t.d. Th •• e 
guideline. emph •• Iz. obMrvanc. of at .. aat 
180 t.aching daya by unlveralt"./colleg.a. 

- Regulatlona for minimum .tandard. for the 

.w.rd of first d.gre. minimum working daya 
etc. notified by UGC. 

(c) No, Sir. 

(d) 00.. not aris •. 

{English} 

Yloletion of Fo ..... (Con •• ry_lon) 
Act, 1HO 

672. SHRI SURESH CHANDEL : Will the Minister 
01 ENVIRONMENT AND FORESTS be pl .... d to 
stat. 

(a) the action tak.n by the Ministry p.rt.lning to the 
maners 01 .ncro.chm.nt of Reserv. Forest. Khas Fore.t 
L.nds. its transfer In th. n.m. 01 prlvat. per.on •• nd 
sale 01 the same In North Slkkim; 

(b) whether .s per thl spot enquiry .nd veri!tc.hon 
report by the Chlel Con .. rv.tor 01 Forests. E .. t.rn 
Zon •. Bhub.neahwer. the encro.chments are conlirmed; 

(C) the .ction t.k.n by thl Govlrnment lor this 
gross violation 01 FC A. 1 Q80. 

(d) the .ctlOn taken by the State Govemment In thl. 
re.peet .0 lar: and 

(I) the .ctlon tak.n by the Governm.nt In thll 
reg.rd 10 I.r on thl ••• uranc. gIVen In th. Parllam.nt? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI BABU LAL 
MARANDI) . (a) .nd (b) On receipt 01 Inlormahon r.IaUng 
to the encroachmlnt 01 re.erve Forests. Khas Forest 
Land •. it. transler In tha name 01 prIVati parlonl and 
sale 01 the same in North Slkklm. the Chiel Conl.rv.tor 
01 Foreata. Eastern Zone. Bhubaneahwar was a.ked to 
conduct enquiry. Thl raport Ind,cat., p"ma 'ac/. 
viol.tion 01 tha provisions 01 Forest (Con .. rvatlon) Act. 
IQ80 

(c) The Cantral Govlrnm.nt h .. lought thl 
commants 01 tha St.te Gov.rnment on th. r.:~vant 
portions 01 the report of th. Chl., Consarvator 01 Fore.ta. 
Bhubanaahwar. Stata Governmant has .ubmlt1ed only 
an Intarlm report. Fln.1 report I •• t"1 awaHad 

(d) and (a) Tha Cantral Governm.nt haa taun up 
tha maner onc. ag.ln at the Chiel S.cretary I.val for 
.xpedltlng thl comm.nta. 

Policy tor Allotment of Ch.mber. to 
Advoc .... 

673. SHRI E. AHAMED: WUI the Mlnlater of LAW. 
JUSTICE AND COMPANY AFFAIRS ba p .... ed to reter 
to the reply glvan to Unatarred QUMtion No .• 70 on 
Nov.mber 21. '"7 and.tata 

(a) whather the Registry 01 the Supreme Court ha. 
alnc. prep.red any policy reg.rdlng tha allotment 01 
the chamb.ra to ita advoc.tea; 


